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Parliament Session Wrap 
Budget Session  –  January 29 to April 6, 2018 

Government Bills passed by Parliament during the Budget Session   

Short Title Key Objectives 

The Payment of Gratuity (Amendment) Bill, 2017 Empowers the central government to notify the ceiling on gratuity and 
the maximum maternity leave eligible for qualifying as continuous 
service under the Payment of Gratuity Act, 1972. 

*#The Finance Bill, 2018 Amends existing taxation laws in the country. 

*#The Appropriation (No.2) Bill, 2018 Authorises expenditure from the Consolidated Fund of India. 

*#The Appropriation (No.3) Bill, 2018 Authorises expenditure from the Consolidated Fund of India. 

*These Bills were introduced during Budget Session, 2018.  

# Bills passed as Money Bills by Lok Sabha and deemed to be passed by Rajya Sabha. 

 

Government Bills introduced during the Budget Session and pending 

Short Title Key Objectives Introduced on Status 

The Fugitive Economic Offenders Bill, 2018 Confiscates properties of economic offenders who 
have left the country to avoid facing criminal 
prosecution. 

12 Mar 2018 
Lok Sabha 

Pending 

The Chit Funds (Amendment) Bill, 2018 Allows subscribers to join meetings through video 
conferencing and increases the commission of the 
foreman. 

12 Mar 2018 
Lok Sabha 

Pending 

Sources:  Relevant Bills; Bulletins of Lok Sabha and Rajya Sabha; PRS. 

Government Bills passed by one House and pending in the other House 

Short Title Introduced on Passed by Lok Sabha, Pending in Rajya Sabha 

The Specific Relief (Amendment) Bill, 2017 22 Dec 2017 Passed on 15 Mar 2018 

The Muslim Women (Protection of Rights on Marriage) Bill, 
2017 

28 Dec 2017 Passed on 28 Dec 2017 

The Central Road Fund (Amendment) Bill, 2017 24 Jul 2017 Passed on 19 Dec 2017 

The Requisitioning and Acquisition of Immovable Property 
(Amendment) Bill, 2017 

18 Jul 2017 Passed on 20 Dec 2017 

The Ancient Monuments and Archaeological Sites and 
Remains (Amendment) Bill, 2017 

18 Jul 2017 Passed on 2 Jan 2018 

The State Banks (Repeal and Amendment) Bill, 2017 21 Jul 2017 Passed on 10 Aug 2017 

The National Commission for Backward Classes (Repeal) 
Bill, 2017 

5 Apr 2017 Passed on 10 Apr 2017 

The Factories (Amendment) Bill, 2016 9 Aug 2016 Passed on 10 Aug 2016 

The Whistle Blowers Protection (Amendment) Bill, 2015 11 May 2015 Passed on 13 May 2015 

The Right to Fair Compensation and Transparency in Land 
Acquisition, Rehabilitation and Resettlement (Amendment) 
Bill, 2015 

24 Feb 2015 Passed on 10 Mar 2015 

Short Title Introduced on Passed by Rajya Sabha, Pending in Lok Sabha 

The Constitution (123rd Amendment) Bill, 2017 5 Apr 2017 Passed by Lok Sabha on 10 Apr 2017, Rajya Sabha Select 
Committee Report on 18 Jul 2017, Rajya Sabha amended 
the Bill on 31 Jul 2017 and was returned to Lok Sabha. 

http://www.prsindia.org/billtrack/the-payment-of-gratuity-amendment-bill-2017-5002/
http://www.prsindia.org/billtrack/the-finance-bill-2018-5098/
http://www.prsindia.org/billtrack/the-fugitive-economic-offenders-bill-2018-5166/
http://www.prsindia.org/billtrack/the-chit-funds-amendment-bill-2018-5165/
http://www.prsindia.org/billtrack/the-specific-relief-amendment-bill-2017-5009/
http://www.prsindia.org/billtrack/the-muslim-women-protection-of-rights-on-marriage-bill-2017-5008/
http://www.prsindia.org/billtrack/the-muslim-women-protection-of-rights-on-marriage-bill-2017-5008/
http://www.prsindia.org/billtrack/the-central-road-fund-amendment-bill-2017-4832/
http://www.prsindia.org/billtrack/the-requisitioning-and-acquisition-of-immovable-property-amendment-bill-2017-4821/
http://www.prsindia.org/billtrack/the-requisitioning-and-acquisition-of-immovable-property-amendment-bill-2017-4821/
http://www.prsindia.org/billtrack/the-ancient-monuments-and-archaeological-sites-and-remains-amendment-bill-2017-4822/
http://www.prsindia.org/billtrack/the-ancient-monuments-and-archaeological-sites-and-remains-amendment-bill-2017-4822/
http://www.prsindia.org/billtrack/the-state-banks-repeal-and-amendment-bill-2017-4830/
http://www.prsindia.org/billtrack/the-national-commission-for-backward-classes-repeal-bill-2017-4727/
http://www.prsindia.org/billtrack/the-national-commission-for-backward-classes-repeal-bill-2017-4727/
http://www.prsindia.org/billtrack/the-factories-amendment-bill-2016-4368/
http://www.prsindia.org/billtrack/the-whistle-blowers-protection-amendment-bill-2015-3784/
http://www.prsindia.org/billtrack/the-right-to-fair-compensation-and-transparency-in-land-acquisition-rehabilitation-and-resettlement-amendment-bill-2015-3649/
http://www.prsindia.org/billtrack/the-right-to-fair-compensation-and-transparency-in-land-acquisition-rehabilitation-and-resettlement-amendment-bill-2015-3649/
http://www.prsindia.org/billtrack/the-right-to-fair-compensation-and-transparency-in-land-acquisition-rehabilitation-and-resettlement-amendment-bill-2015-3649/
http://www.prsindia.org/billtrack/the-constitution-one-hundred-and-twenty-third-amendment-bill-2017-4725/
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Government Bills pending in both Houses from earlier Sessions of Parliament 

LOK SABHA   

Short Title Introduced on Status 

The New Delhi International Arbitration Centre Bill, 2018 5 Jan 2018 Not referred to Standing Committee 

The Consumer Protection Bill, 2018 5 Jan 2018 Not referred to Standing Committee 

The Negotiable Instruments (Amendment) Bill, 2017 2 Jan 2018 Not referred to Standing Committee 

The National Medical Commission Bill, 2017 29 Dec 2017 Standing Committee Report on 20 Mar 2018 

The Dentists (Amendment) Bill, 2017 18 Dec 2017 Not referred to Standing Committee 

The National Council for Teacher Education (Amendment) 
Bill 2017 

18 Dec 2017 Not referred to Standing Committee 

The Representation of the People (Amendment) Bill, 2017 18 Dec 2017 Not referred to Standing Committee 

The Right of Children to Free and Compulsory Education 
(Second Amendment) Bill, 2017 

11 Aug 2017 Standing Committee Report on 9 Feb 2018 

The Financial Resolution and Deposit Insurance Bill, 2017 10 Aug 2017 Joint Parliamentary Committee granted time upto the last 
day of Monsoon Session 2018 

The Code on Wages, 2017 10 Aug 2017 Standing Committee granted time upto the end of 
Monsoon Session 2018 

The National Sports University Bill, 2017 10 Aug 2017 Standing Committee Report on 5 Jan 2018 

The Public Premises (Eviction of Unauthorised Occupants) 
Amendment Bill, 2017 

31 Jul 2017 Not referred to Standing Committee 

The Inter-State River Water Disputes (Amendment) Bill, 2017 14 Mar 2017 Standing Committee Report on 10 Aug 2017 

The Merchant Shipping Bill, 2016 16 Dec 2016 Standing Committee Report on 18 Jul 2017 

The Major Port Authorities Bill, 2016 16 Dec 2016 Standing Committee Report on 18 Jul 2017 

The Constitution (Scheduled Castes and Scheduled Tribes) 
Orders (Amendment) Bill, 2016 

14 Dec 2016 Not referred to Standing Committee 

The Surrogacy (Regulation) Bill, 2016 21 Nov 2016  Standing Committee Report on 10 Aug 2017 

The Transgender Persons (Protection of Rights) Bill, 2016  2 Aug 2016 Standing Committee Report on 21 Jul 2017 

The Motor Vehicles (Amendment) Bill, 2016 9 Aug 2016 Standing Committee Report on 8 Feb 2017, Passed by 
Lok Sabha on 10 Apr 2017, Select Committee Report on 
22 Dec 2017 

The High Courts (Alteration of Names) Bill, 2016 19 Jul 2016 Not referred to Standing Committee 

The Citizenship (Amendment) Bill, 2016 19 Jul 2016 Joint Parliamentary Committee granted time upto the first 
day of the last week of Monsson Session, 2018 

The Right to Fair Compensation and Transparency in Land 
Acquisition, Rehabilitation and Resettlement (Second 
Amendment) Bill, 2015 

11 May 2015 Joint Parliamentary Committee granted time upto the last 
day of the Monsoon Session, 2018 

The Micro, Small and Medium Enterprises Development 
(Amendment) Bill, 2015 

20 Apr 2015 Standing Committee Report on 5 Aug 2015 

The Electricity (Amendment) Bill, 2014  19 Dec 2014 Standing Committee Report on 7 May 2015 

The Lokpal and Lokayuktas and other related Laws 
(Amendment) Bill, 2014 

18 Dec 2014 Standing Committee Report on 7 Dec 2015 

The Factories (Amendment) Bill, 2014 7 Aug 2014 Standing Committee Report on 22 Dec 2014 

RAJYA SABHA   

Short Title Introduced on Status 

The Homoeopathy Central Council (Amendment) Bill, 2015 6 May 2015 Standing Committee Report on 30 Jul 2015 

The Waqf Properties (Eviction of Unauthorised Occupants) 
Bill, 2014 

18 Feb 2014 Standing Committee Report on 12 Aug 2015 

The Assam Legislative Council Bill, 2013 10 Dec 2013  Standing Committee Report on 17 Feb 2014 

The Readjustment of Representation of Scheduled Castes 
and Scheduled Tribes in Parliamentary and Assembly 
Constituencies (Third) Bill, 2013 

10 Dec 2013 Not referred to Standing Committee 

http://www.prsindia.org/billtrack/the-new-delhi-international-arbitration-centre-bill-2018-5036/
http://www.prsindia.org/billtrack/the-consumer-protection-bill-2018-5035/
http://www.prsindia.org/billtrack/the-negotiable-instruments-amendment-bill-2017-5026/
http://www.prsindia.org/billtrack/the-national-medical-commission-bill-2017-5024/
http://www.prsindia.org/billtrack/the-dentists-amendment-bill-2017-5003/
http://www.prsindia.org/billtrack/the-national-council-for-teacher-education-amendment-bill-2017-5004/
http://www.prsindia.org/billtrack/the-national-council-for-teacher-education-amendment-bill-2017-5004/
http://www.prsindia.org/billtrack/the-representation-of-the-people-amendment-bill-2017-5000/
http://www.prsindia.org/billtrack/the-right-of-children-to-free-and-compulsory-education-second-amendment-bill-2017-4875/
http://www.prsindia.org/billtrack/the-right-of-children-to-free-and-compulsory-education-second-amendment-bill-2017-4875/
http://www.prsindia.org/billtrack/the-financial-resolution-and-deposit-insurance-bill-2017-4871/
http://www.prsindia.org/billtrack/the-code-on-wages-2017-4870/
http://www.prsindia.org/billtrack/the-national-sports-university-bill-2017-4869/
http://www.prsindia.org/billtrack/the-public-premises-eviction-of-unauthorised-occupants-amendment-bill-2017-4844/
http://www.prsindia.org/billtrack/the-public-premises-eviction-of-unauthorised-occupants-amendment-bill-2017-4844/
http://www.prsindia.org/billtrack/the-inter-state-river-water-disputes-amendment-bill-2017-4671/
http://www.prsindia.org/billtrack/the-merchant-shipping-bill-2016-4503/
http://www.prsindia.org/billtrack/the-major-port-authorities-bill-2016-4502/
http://www.prsindia.org/billtrack/the-constitution-scheduled-castes-and-scheduled-tribes-orders-amendment-bill-2016-4494/
http://www.prsindia.org/billtrack/the-constitution-scheduled-castes-and-scheduled-tribes-orders-amendment-bill-2016-4494/
http://www.prsindia.org/billtrack/the-surrogacy-regulation-bill-2016-4470/
http://www.prsindia.org/billtrack/the-transgender-persons-protection-of-rights-bill-2016-4360/
http://www.prsindia.org/billtrack/the-motor-vehicles-amendment-bill-2016-4366/
http://www.prsindia.org/billtrack/the-high-courts-alteration-of-names-bill-2016-4347/
http://www.prsindia.org/billtrack/the-citizenship-amendment-bill-2016-4348/
http://www.prsindia.org/billtrack/the-right-to-fair-compensation-and-transparency-in-land-acquisition-rehabilitation-and-resettlement-amendment-bill-2015-3649/
http://www.prsindia.org/billtrack/the-right-to-fair-compensation-and-transparency-in-land-acquisition-rehabilitation-and-resettlement-amendment-bill-2015-3649/
http://www.prsindia.org/billtrack/the-right-to-fair-compensation-and-transparency-in-land-acquisition-rehabilitation-and-resettlement-amendment-bill-2015-3649/
http://www.prsindia.org/billtrack/the-micro-small-and-medium-enterprises-development-amendment-bill-2015-3750/
http://www.prsindia.org/billtrack/the-micro-small-and-medium-enterprises-development-amendment-bill-2015-3750/
http://www.prsindia.org/billtrack/the-electricity-amendment-bill-2014-3507/
http://www.prsindia.org/billtrack/lokpal-and-lokayuktas-and-other-related-law-amendment-bill-2014-3503/
http://www.prsindia.org/billtrack/lokpal-and-lokayuktas-and-other-related-law-amendment-bill-2014-3503/
http://www.prsindia.org/billtrack/the-factories-amendment-bill-2014-3353/
http://www.prsindia.org/billtrack/the-homoeopathy-central-council-amendment-bill-2015-3777/
http://www.prsindia.org/billtrack/the-waqf-properties-eviction-of-unauthorised-occupants-bill-2014-3137/
http://www.prsindia.org/billtrack/the-waqf-properties-eviction-of-unauthorised-occupants-bill-2014-3137/
http://www.prsindia.org/billtrack/the-assam-legislative-council-bill-2013-3038/
http://www.prsindia.org/billtrack/readjustment-of-representation-of-scheduled-castes-and-scheduled-tribes-in-parliamentary-and-assembly-constituencies-3rd-bill-2013-3037/
http://www.prsindia.org/billtrack/readjustment-of-representation-of-scheduled-castes-and-scheduled-tribes-in-parliamentary-and-assembly-constituencies-3rd-bill-2013-3037/
http://www.prsindia.org/billtrack/readjustment-of-representation-of-scheduled-castes-and-scheduled-tribes-in-parliamentary-and-assembly-constituencies-3rd-bill-2013-3037/
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Short Title Introduced on Status 

The Delhi Rent (Repeal) Bill, 2013 29 Aug 2013  Not referred to Standing Committee 

The Nalanda University (Amendment) Bill, 2013 26 Aug 2013 Standing Committee Report on 17 Dec 2013 

The Indian Medical Council (Amendment) Bill, 2013 19 Aug 2013 Standing Committee Report on 20 Nov 2013 

The Prevention of Corruption (Amendment) Bill, 2013 19 Aug 2013 Standing Committee Report on 6 Feb 2014, Rajya Sabha 
Select Committee Report on 12 Aug 2016 

The Registration (Amendment) Bill, 2013 8 Aug 2013 Standing Committee Report on 8 May 2015 

The Rajasthan Legislative Council Bill, 2013 6 Aug 2013  Standing Committee Report on 9 Dec 2013 

The Employment Exchanges (Compulsory Notification of 
Vacancies) Amendment Bill, 2013 

22 Apr 2013  Standing Committee Report on 7 Feb 2014 

The Building and Other Construction Workers Related Laws 
(Amendment) Bill, 2013 

18 Mar 2013  Standing Committee Report on 15 Mar 2014 

The Indecent Representation of Women (Prohibition) 
Amendment Bill, 2012 

13 Dec 2012 Standing Committee Report on 24 Sep 2013 

The Armed Forces Tribunal (Amendment) Bill, 2012 13 Aug 2012 Standing Committee Report on 20 Mar 2013 

The Tamil Nadu Legislative Council (Repeal) Bill, 2012 4 May 2012 Not referred to Standing Committee 

The National Commission for Human Resources for Health 
Bill, 2011 

22 Dec 2011 Standing Committee Report on 30 Oct 2012 

The Inter-State Migrant Workmen (Regulation of Employment 
and Conditions of Service) Bill, 2011 

18 Aug 2011 Standing Committee Report on 20 Dec 2011 

The Mines (Amendment) Bill, 2011 23 Mar 2011 Standing Committee Report on 20 Dec 2011 

The Telecom Regulatory Authority of India (Amendment) Bill, 
2008 

15 Dec 2008  Standing Committee Report on 16 Feb 2009 

The Pesticide Management Bill, 2008 21 Oct 2008 Standing Committee Report on 18 Feb 2009 

The Private Detective Agencies (Regulation) Bill, 2007 13 Aug 2007 Standing Committee Report on 13 Feb 2009 

The Indian Medicine and Homoeopathy Pharmacy Bill, 2005 12 Aug 2005 Standing Committee Report on 28 Jul 2006 

The Indian Medicine Central Council (Amendment) Bill, 2005 23 Mar 2005 Standing Committee Report on 29 Jul 2005 

The Homoeopathy Central Council (Amendment) Bill, 2005 23 Mar 2005 Standing Committee Report on 29 Jul 2005 

The Seeds Bill, 2004 9 Dec 2004 Standing Committee Report on 28 Nov 2006 

The Provisions of the Municipalities (Extension to the 
Scheduled Areas) Bill, 2001 

30 Jul 2001 Standing Committee Report on 9 Dec 2003 

The Delhi Rent (Amendment) Bill, 1997 28 Jul 1997 Standing Committee Report on 21 Dec 2000 

The Constitution (79th Amendment) Bill, 1992 22 Dec 1992 Standing Committee Report on 22 Mar 1995 

The Indian Medical Council (Amendment) Bill, 1987 26 Aug 1987 Joint Committee Report on 28 Jul 1989 
 

Sources:  Bulletins of Rajya Sabha and Lok Sabha; PRS. 

 

Status of Government Bills 

Bills pending before session 67 

Bills introduced during session 5 

Bills passed during session   4 

Bills pending at the end of session 68 
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http://www.prsindia.org/billtrack/the-delhi-rent-repeal-bill-2013-2904/
http://www.prsindia.org/billtrack/the-nalanda-university-amendment-bill-2013-2899/
http://www.prsindia.org/billtrack/the-prevention-of-corruption-amendment-bill-2013-2865/
http://www.prsindia.org/billtrack/the-prevention-of-corruption-amendment-bill-2013-2865/
http://www.prsindia.org/billtrack/the-registration-amendment-bill-2013-2851/
http://www.prsindia.org/billtrack/the-rajasthan-legislative-council-bill-2013-2830/
http://www.prsindia.org/billtrack/the-employment-exchanges-compulsory-notification-of-vacancies-amendment-bill-2013-2710/
http://www.prsindia.org/billtrack/the-employment-exchanges-compulsory-notification-of-vacancies-amendment-bill-2013-2710/
http://www.prsindia.org/billtrack/the-building-and-other-construction-workers-related-laws-amendment-bill-2013-2684/
http://www.prsindia.org/billtrack/the-building-and-other-construction-workers-related-laws-amendment-bill-2013-2684/
http://www.prsindia.org/billtrack/the-indecent-representation-of-women-prohibition-amendment-bill-2012-2576/
http://www.prsindia.org/billtrack/the-indecent-representation-of-women-prohibition-amendment-bill-2012-2576/
http://www.prsindia.org/billtrack/the-armed-forces-tribunal-amendment-bill-2012-2420/
http://www.prsindia.org/billtrack/the-tamil-nadu-legislative-council-repeal-bill-2012-2304/
http://www.prsindia.org/billtrack/the-national-commission-for-human-resources-for-health-bill-2011-2147/
http://www.prsindia.org/billtrack/the-national-commission-for-human-resources-for-health-bill-2011-2147/
http://www.prsindia.org/billtrack/the-inter-state-migrant-workmen-regulation-of-employment-and-conditions-of-service-bill-2011-1912/
http://www.prsindia.org/billtrack/the-inter-state-migrant-workmen-regulation-of-employment-and-conditions-of-service-bill-2011-1912/
http://www.prsindia.org/billtrack/the-mines-amendment-bill-2011-1597/
http://www.prsindia.org/billtrack/the-telecom-regulatory-authority-of-india-amendment-bill-2008-85/
http://www.prsindia.org/billtrack/the-telecom-regulatory-authority-of-india-amendment-bill-2008-85/
http://www.prsindia.org/billtrack/the-pesticide-management-bill-2008-169/
http://www.prsindia.org/billtrack/the-private-detective-agencies-regulation-bill-2007-112/
http://www.prsindia.org/billtrack/the-indian-medicine-and-homeopathy-pharmacy-bill-2005-449/
http://www.prsindia.org/billtrack/the-indian-medicine-central-council-amendment-bill-2005-444/
http://www.prsindia.org/billtrack/the-homeopathy-central-council-amendment-bill-2005-445/
http://www.prsindia.org/billtrack/the-seeds-bill-2004-104/
http://www.prsindia.org/billtrack/the-provisions-of-the-municipalities-extension-to-the-scheduled-areas-bill-2001-446/
http://www.prsindia.org/billtrack/the-provisions-of-the-municipalities-extension-to-the-scheduled-areas-bill-2001-446/
http://www.prsindia.org/billtrack/the-delhi-rent-amendment-bill-1997-175/

